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SHRI S. M. BANERJEE : Conversion 
of the Press Trust of India and other news 
aacncies into a Corporation was delayed 
because they were hying to bring a JaBi .. 
I&tion for IUpposcd 10 be diflUsion of owner· 
ship and control of newspapers. 1 would 
like to know as to why lhere is lhe delay. 
why convonion of the m into a public 
corporation is being delayed though th .... 
was • clear recommendalion by Ih. Press 
Council. 

SHRl I. K. GUJRAL : The Press Council 
made no such recommendation to us. 

SHRI S.M. BANERJEF. : II was lhe 
recommendation of the Press Commission 
lhat the PTI should be taken over and 
converted into a corporation. This 
House was told by Shrimati Nandini 
Satpalhy when she was the 1 &. B Minisler 
Ihat this was delayed because of this Bill. 
I want to know why the Bill is beiDI delayed 
now. 

SHRI I. K. GUJRAL : The Press Com-
mission did sugest and some steps were 
laken in the past in Ihe \ilht of the Press 
Commission's report also. We have lisa 
felt thaI some rurther action is needed 
and as parI of Ihis Bill we will doal wilh 
News Agencies also. 
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SHRI PARIPOORNANAND PAIN· 
U LI : The Ministr has rightly said and 
the working group of the Planning Com-
mission JODi ago had recommended that 
in the backwlUd areas they should set up 
new industries. How i!i it that during 
the yea. 1969-70 and 197(1.71, only 91 
industries are set up in the backward 
and the tribal areas out of a total of 752-
industries set up during this period? 

SHRI SIODHESHWAR PRASAD: 
Location of industries in the backward 
areRS is going up in 1969. 17 licence!> were 
{tiven for setting up of industries in back-
ward areas ; in 1970 this figutc went up 
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I() S9 and in 1971 it went up still further 
'076. 
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SHRI R.S. PANDEY : This is • re-
flec1ion on you. You are the Speaker; 
you come f .. om Punjab; Punjab is not a 
backward area. 

MR. SPEAKER : rersons c:&tablish-
in~ induslric!'. are still backward; it is 
sufTerinlt because of that. [am sorry I am 
also participating in the discl.1Ssion .... 

SHRI SIDDHESHWAR PRASAD 
Punjab is one of the most advanced and pro~ 
gressivc Slates in the world. I should say. 
The per capila income of Punjab is the 
highest in th~ whole of India. 

MR. SPEAKER : It i. not because 
of your industry ; it is due to our own 
industry ; we are hard-working people. 

SHRI R.S. PANDEY : Punjabi, are 
most induslrious. Sir. 

DR. MAHIPATRAY MEHTA: Huge 
capital is lying idle which came from the 
rt:rultcc~ from Africa in the backward dis-
Irict of KUlch in Gujarat. What it it that 
Governmenl wants to do to utilise this 
capital for the industrial development of 
that are-d ? 

SHRI SIDDHESHWAR PRASAD: 
11 i!l a scparate question. 

SHRI D.N. TIWARY : The hon. Mini.-
ler has given the figures of industries cstab-
I i,lIed in bock ward ~. North Bihar 

is the most backward al ea. May I irnow 
bow many industries were set up there 
during the last 10 years? Except Barauni 
refinery there is no industry in lhe seven 
districts of North Bihar. May I kDow 
whether any steps arc bein~ laken to set 
up industries there ami jf so. what are the 
steps '? 

SHRI SIDDHESHWAR PRASAD : 
I do not have the details. After the camine. 
into being of the backward area scheme', 
certain new industries in the backward 
dis[riets of Norrh Bihar havo been licensed. 

SHRI' D.N. T1WARY : I don't ..., 
any activity there in opt'ning up of an~ 
new industry. 

SOME HON. MEMBERS rOI<-

MR SPEAKER : Every aentleman who 
is standing is under the impression that he 
is alone st\nding. He does not know 
that so many othcf'i are standing also. 
How is it possible to acconunodat.c 50' 

many people '! I will pick up one from 
backward area. Shri Mohlnty. 

SHRI SURENDRA MOHANTY 
Has there been any shift in the policy of 
indu!ltrialisation of the backward area.o; 
in view or Mr. Subramaniam's packaae 
plan for backward areas ? If 10. what 
are the broad reatures of that change in 
policy. 

SHRI SIDDHFSHWAR PRASAD: 
We are laying mole and more empha!Ji'io 
on the development of the backward dis-
tricts and allO ueu which are backward. 
Such areu are spotted out and project 
reports are prepared ........... , ........ , ........ . 

SHRI SURENDRA MOHANTY 
My quesfion is being evaded. I uked a 
apecitk: question. 15 there ItOinlt to be a 
shift in the poIi .. ')' of indu",ialisation of 
the backward district~ and backward lreu. 
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in view of Mr. Subramaniam's admitted 
"pICkage plan' which is in contradiction 
of the earlier scheme of development of 
backward areas ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE & 

TECHNOLOGY (SHRI C. SUBRAMA-
NIAM): There is no chanae in the industri-
alisation programme. But my idea is 
this, namely that pushing in a few industries 
alone would not briDa up the backward 
areas and make them forward with rc-
ference to the larae masses of the people. 
Therefore, ir we take into account the lagre 
masses of the people. the pack. progra-
mmes will have to be taken up, and that 
is being worked out. 

SHRI SURENDRA MOHANTY 
Is that his subjective assessm~nt, or is it 
guided by any objective considerations'! 

ol'\ Wlo '"0 1M:f~ ~ ~ it 
~ffi! >A' .nfi,.ii '1" f'ifomr <rt: fiml 
m "" f'ifomr " ~ ~ ~IIIT ~ I 0'I'!iT 
f'ifomr W'i nAil ElI1"I it ~ !~ om 'IroI 

>rom: ~ ~ ~ ~ <rt: ~ 
"1'1 .m<l'll ott 1i"'IT ~ «AI If': mn: 'Iitrit 
.tI'<:'''':r.iimt'l'IEll1''litml~ 
-..A; ~ 'UI1! W'I1I II ~ ~, 

ol'\ ~ ,"",,: qlft m>l\'t-.: ott ,,'IR! 
~" ~T ~ f~ 'UfiI 'I'm", "" ott i!li! 
t I ~" om:n: it ~ ~i it -.riI 
~ ~ ~ I ""f rill! it omon1fI I'IIlfim 
1lr;1n ~ f\mf "". ~ it I'IIlfim m-r ~ 
~"",ml§m"""!".~it-

SHRI .B.P. MAURYA : My queSliOll 
has not been answered. Will it be the 
poli<:y of Go .. rnmeal to allocate the fUDds 
on the baais of the _kward .. cas aad tbe 
population of the Scheduled Tribes? Let 
him say 'Yes' or 'No'. 

SHRI C. SUBRAMANIAM : As far as 
financial aUocation by Government is con-
cerned, that would be only with reference 
to public sector projects. But public sector 
projects are only in the heavy industries area 
and their number is limited. Therefore. 
generally. it has got to be a case of pushin~ 
the private sector to these backward arca~ 
as much as possible. and allocation of 
specific funds does not arise. But I do 
agree that in spite of all our efforts to have 
more industriaJisation in backward areas, 
for want of the infra-structure and other 
facilities there. eVeD with all the induce-
ments, industrialisation is not taking place 
as much as would like it to. But we shall 
make all efforts to provide this infrastrUl:-
ture at least in certain key areas in the back-
ward districts and see that some industric ... 
come up there. 
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SIIRI C. SUBRAMANIAM : The han. 
Member i. pleadina on behalf of the Adi-
basis. These industries certainly are not 
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going to provide any employment oppor~ 
lunilil:s for the Adibasis, because these: 
requiJc highly trained men. particularly 
the rcfineTieb and other sophisticated indus-
1I~. In the name of Adlbasis. certainly 
they can claim industries. but certainly it 
would nol be for the benefit of lhe Adiba-
~i.. themselves. Therefore, it has got to 
be a prog.ramme of giving proper train-
ing to the Adibasis and also laking up 
industric:-. which would benefit them and 
\\'hich would give employment potential 
to them more than a question or pushin~ 
these .l.ophislicatcd induslric~ thl.!:rc. 

SHRI VIRHHADRA SINGH: How 
many Ii{;cnces have been issued for setting 
til" jnduslric~ in the priv<1tc or public sector 
in Himachal Pradesh .md in (he UP Hills. 
which the hon. Minister know~ arc vcry 
backw31d areas industrially, and will 
Government give srccial alienI ion to in-
dustrialisc these areas '.' 

MR. SPEAKER: Thai is a vcry specilil.: 
qll~tion. If the hon. Minister is prepared 
lO answer, I have no objt."Clion. 

SHRI SIDIJHESHWAR PRASAD 
would require notice for il. 

DR II I'. SHARMA : The reply slalcs 
\cr)' dearly Ihal it is the ac~cptcd polky 
(If Government to give rrefcrential treat-
ment to had, ward area", subject only to 
tlne condition. namely thaI the tcchno-
econnmi<.: (.:onditions would tx~ feao;.ible. 
T"hl'rc is a vcry srecific case of shifting 
llf Ihe nil refinelY from Sawoi Madhopur 
tn A~a. Sawoi MadhopUi is a backward 
dhlrict and the population there is Sche-
duled Tribe. Thele are no problclll:\ 01 
h..·<.:hn()-C(;onomi..: feasibility. Even thell. 
\vhy was the d..:cision ta\...cn to ~hirt it frolll 
Sawni Madhopnr to Agra. Would Govern-
ment reconsider the decision : 

SHRI C. SUBRAMANIAM : This 
4Llcslion should be put to the Petroleum 
and Chemicals Ministr),. 

SHRI KRISHNA HALDER: Ilan-
kura and Purulia are tow backward dis-
tricts in West Bengal inhabited by Set». 
duled Tribes. May I know whether Go-
vernment is going to open new factories 
in those two districts ? 

SHRI SIDDHESIlWAR PRASAD : 
The main question relal(ls to Rajasthan. 

on rr'f ... lIIWln'I:. 'ltT1I ~ri I 

""'" ~:4iI~ltl 
SHRI C. SUBRAMANIAM Hon. 

Members do not expect us to have fiaures 
In respect of all the districts in the whole 
of India, If the hOIl, Momber is interest-
ed in thc.."SC two districts. t.·ilhl~r he can write 
to me and I shall give him the information, 
or he can pul a ser)Qcatt' Question. 

JoInt Sector for ",pid Ind .. lrilllu-

o tion 

'JJZ. SHRI S.R. DAMANI Will Ihu 
M,niSlet of INDUSTRIAL DEVEl.OP-
MENT AND SCI ENe£' ANI> TECHNO-
LOG Y be pleased to state 

(a) wh~ther any polit:y hn\ been evolved 
10 implement the" cOnCCf'l of joinl.\C,,:lor 
for rapiJ indu:.trialization ; 

(hI if ... 0, th:- broad ()utline~ thorcof; 
and 

(\.:) if nOl, when a clear cut dc:.:i,ion will 
bt. taken to rl!I1lOVC thl! un<.:ertainllcs in 
the invt.~tl11cnt climate ',' 

TilE Dl,I'U·IY MINISTtR IN THE 
MINISTRY OF INDUSTRIAL lll,VELOP-
MENT (SlIRI SIDDIIESHWAR PRA-
SAD ) : (a, to (\,:) A statoment 13 laid 
on the Table of lhe Hou!IC, 

Stulrmrnt 

To ~lIrc the rapid growth of indus-
IrlL"S m manner conslst-;nt wHh 
national needs and public intoresl, the 
Industrl.1 Licensing Policy of the Govern-
ment announced in February, J 970 envl-
~ the (,oncept of the JOint Soctor throuK,h 




